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1.  11.05 P.M. The Chair congratulated Sh. Pawan Kumar Sharma, Hon’ble Member on his 
Birthday. 

2.  11.06 P.M. Discussion on Annual Budget (2016-17) :- 
 

Discussion on Annual Budget (2016-17) presented by Sh. Manish Sisodia, 
Hon’ble Deputy Chief Minister on 28 March 2016. 
 

The following Members participated in the discussion: 
1. Sh. Anil Kumar Bajpai 
2. Ms. Alka Lamba 
3. Sh. Vishesh Ravi 
      (Dy. Chief Minister intervened) 

4. Sh. Jagdish Pradhan 
5. Sh. Madan Lal 
6. Ms. Bhavna Gaur 
7. Sh. Rajender Pal Gautam 
8. Sh. Om Prakash Sharma 
9. Sh. Jarnail Singh (Rajouri Garden) 
10. Sh. Amanatullah Khan 
11. Sh. Naresh Yadav 

 

3.  1.05 P.M. The Chair adjourned the House for One Hour for Lunch-Break. 

4.  2.10 P.M. Question Hour :- Starred questions no. 21 to 28, 30 & 33 were asked and 

replied to. Replies to starred questions no. 29, 31, 32 & 34 to 40 and to un-

starred questions no. 47 to 119 were placed on the table. 
 

5.  3.09 P.M. Special Mention(Rule-280) :-  
The following Members raised matters under Rule-280 with the permission of the 
Chair:- 

1. Sh. Parveen Kumar 

2. Sh. Shri Dutt Sharma  (Minister of PWD intervened)                  
3. Sh. Shiv Charan Goel  
4. Sh. Avtar Singh                       
5. Ms. Alka Lamba                            
6. Sh. Om Prakash Sharma 
7. Sh. Adarsh Shastri 
8. Ms. Sarita Singh 
9. Ms. Bhavna Gaur   

10. Sh. Mohinder Goel                  
 

6.  3.37 P.M. Adoption of Report :- 
Shri Gulab Singh, Hon’ble Member moved the following Motion : 
“This House agrees with the First Report of the Questions and References 

Committee presented on 29 March 2016.” 
 

The Motion was put to vote and adopted by voice-vote. 
 

7.  3.38 P.M. Presentation of Reports :- 
I. Shri Somnath Bharti presented the Third Report of the Committee on 

Privileges. 

II. Shri Narayan Dutt Sharma presented the Second Report of the Ethics 

Committee. 



8.  3.40 P.M. The Chair adjourned the House for 30 Minutes for tea-break. 

9.  4.13 P.M. House reassembled. 
Hon’ble Speaker in chair. 

10.  4.14 P.M. Papers laid on the Table :- 
 

1.  Sh. Manish Sisodia, Hon’ble Deputy Chief Minister laid the copies of the 
following on the Table of the House: 
I. The Annual Reports for the financial year 2010-11, 2011-12, 2012-13 and 

2013-14 in respect of Guru Gobind Singh Indraprastha University, Delhi 

(Hindi and English version). 
II. Notification No. F.3(22)/Fin.(Rev.-1)/2015-16/dsvi/913 Dated 16.11.2015 

regarding Amendment in Third & Fourth Schedule of DVAT Act, 2004. 
III. Notification No. F.3(23)/Fin.(Rev.-1)/2015-16/dsvi/914 Dated 16.11.2015 

regarding Amendment in Rule-35 of DVAT Tax Rule. 
IV. Notification No. F.3(25)/Fin.(Rev.-1)/2015-16/dsvi/954 Dated 18.12.2015 

regarding Amendment in Rule-07 & 43 of DVAT Rule. 

V. Notification No. F.3(26)/Fin.(Rev.-1)/2015-16/dsvi/22 Dated 18.01.2016 
regarding Amendment in fourth schedule of DVAT Rule. 

VI. Notification No. F.3(28)/Fin.(Rev.-1)/2015-16/dsvi/42 Dated 11.02.2016 
regarding Amendment in Rule-28 of DVAT Rule. 

 

2. Shri Gopal Rai, Hon’ble Minister of Transport laid the copy of the 
Notification No. DL/CLA/BCW/99/3700 dated 04.03.2016 regarding the 
Delhi Building and Other construction workers (Regulation of Employment 
and conditions of Services)(Amendment) Rules, 2016. 
 

11.  4.15 P.M. Discussion on Annual Budget (2016-17) continued :- 
Discussion on Annual Budget (2016-17) presented by Sh. Manish Sisodia, 
Hon’ble Deputy Chief Minister on 28 March 2016 continued. 
 

The following Members participated in the discussion : 
1. Sh. Rajesh Gupta 
2. Sh. Somnath Bharti 
3. Sh. Gopal Rai, Minister of Transport 
4. Sh. Vijender Gupta, Leader of Opposition 
5. Sh. Satyendar Jain, Minister of PWD 
6. Sh. Kapil Mishra, Minister of Tourism 

 
 

12.  5.46 P.M. Sh. Manish Sisodia, Hon’ble Deputy Chief Minister replied to the discussion.  

13.  6.10 P.M. Sh. Arvind Kejriwal, Hon’ble Chief Minister also expressed his views on the 
Annual Budget. 

14.  6.35 P.M. I)  Consideration & Passing of Demands for Grants :- 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the Demands 
for Grants for the year 2016-17. 

The Demands for Grants were considered demand-wise and passed by voice-vote.  
 

 

15.  6.44 P.M. II) Introduction, Consideration and Passing of ‘Appropriation (No.2) Bill 
2016’ :- 
The Deputy Chief Minister introduced the ‘Appropriation (No.2) Bill, 2016’ with 
the leave of the House. 
The Deputy Chief Minister moved that the Bill be taken into consideration. 
The Motion was put to vote and adopted by voice-vote. 
The Bill was considered clause-wise. 
The Deputy Chief Minister moved that the Bill be passed. 
The Motion was put to vote and adopted by voice-vote. 
 

16.  6.47 P.M. The Chair adjourned the House upto 02.00 PM on Thursday, 31 March 
2016  
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